Filing No.

CRA (DB) 217/2026

1278/2026

1280/2026

1281/2026

1290/2026

1291/2026

1094/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 02-05-2026 To 02-05-2026~All rows are shown

Name of Petitioner

ULAFATAN BIBI @ ULFATAN BIBI
Mobile:8017093620
Email:AKRAMW762@GMAIL.COM

CHANCHAL DAS
Mobile:6290792576

Email: ADVPUSPRITACHOWDHURY @GMAIL.COM

MD. HANIFA
Mobile:9641420116
Email:AMITROYADVOCATEHC@GMAIL.COM

ANKIT SINGH
Mobile:9830603088
Email:ADVOCATE.SK.SALIM.017@GMAIL.COM

SARBANU BIBI AND ANR.
Mobile:9007925902
Email:ADVOCATEEGCPATRA@GMAIL.COM

NERSED HASSAN

TOUFIK HOSSAIN @ RANA
Mobile:9804639668
Email: ARUPSKYHOT@GMAIL.COM

Name of
Learned
Advocate

MD. WASIM
AKRAM

PUSPRITA
CHOWDHURY

AMIT ROY

SK SALIM

GANESH
CHANDRA
PATRA

MD MALIK
UDDIN

ARUP KUMAR
BHOWMICK

Compliance
By Date

23-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

List of Defect(s)

NAME OF OP NO 13 NOT MATCHED

1) .. .... . CLARIFICATION NEEDED REGARDING
DISTRICT AT CAUSE TITLE AND BACK SHEET,
PFORM, VAKA. ...

2).. CRPC

1) .. .... .. CLARIFICATION NEEDED REGARDING
SECTION OF B.N.S.S AT CAUSE TITLE...

2)... HONOURABLE CHIEF JUSTICE ADDRESSING
WRONG...

3).. LD. TRIAL COURT REJECTION DETAILS NOT
MENTIONED PROPERLY ( C.M.C NO. ) AT
PARAGRAPH ONE..

4)... CLARIFICATION NEEDED REGARDING DIST.
CORRECTIONAL HOME AT PARA. ONE...

5)... COMPLAINANT IDENTITY DISCLOSED AT
ANNEXURES AND PETITION

1) .. .... .. CLARIFICATION NEEDED REGARDING LD.
TRIAL COURT REJECTION DETAILS AT PARAGRAPH
ONE ( PENDING OR REJECTED/ MOVE OR NOT)

1. FIR ACT WRONG. IN CAUSE TITLE

1) .. ...... COMPLAINANAT IDENTITY DISCLOSED AT
WHOLE PETITION AND ANNEXURES...

2)... VAKALATNAMA..

3).. DEPONENT IDENTITY CARD...

4) CRPC REMOVE..

1. NEED CLARIFICATION IN PARA 1
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Case
Type

CRM(M)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)
CRMSPL

CRR

CRR

WPA

WPA

Filing No.

1096/2026

880/2026

883/2026

889/2026

891/2026

894/2026

23/2026

1863/2026

1874/2026

10281/2026

10438/2026

Name of Petitioner

SK ATIKUL @ ATIKUL SK @ SEKH ATAUR
RAHAMAN

Mobile:9051093361
Email:SAPTASWAJIT4@GMAIL.COM

SUBHASISH NATH
Mobile:9674664482
Email: TANMAYMANNA482@GMAIL.COM

JASHIMUDDIN KHA AND ANR.
Mobile:9674677962
Email:MSIMA.LAW@GMAIL.COM

RASUL SK @ RASUL MOHAMMAD SK
Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

SAJJAD ALI SK AND ANR.
Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

DHIRENDRA SHAW AND ANR.
Mobile:8334855111
Email:DEBARSHIBRAHMA@GMAIL.COM

SOMA PRASAD
Mobile:8100377759
Email:ABHIJIT9TSINGH@GMAIL.COM

MD. HAMID HUSSAIN
Mobile:7003786762

PRAVEEN SINGHANIA
Mobile:7044561900
Email:ATRAYEE2021@GMAIL.COM

MOHAMMED SHAKIL @ MD SHAKIL AND ANR.

Mobile: 7003534395

Email:LEGALEAGLE.IMRAN20@GMAIL.COM

SUNIL GIRI
Mobile:8017858704
Email:SUNNYMANISH43@GMAIL.COM

Name of
Learned
Advocate

SAPTASWAJIT
KAR

TANMAY MANNA

SOMA MAL

ANISUR
RAHAMAN

ANISUR
RAHMAN

DEBARSHI
BRAHMA

ABHIJIT SINGH

RAHIL RAHMAN

ATRAYEE
CHATTERJEE

IRFAN JABED ALI

MANISH KUMAR
DAS

Compliance
By Date

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

22-05-2026

List of Defect(s)

1. DIST. WRONG.

1) PS. NAME WRONGLY MENTIONED IN
PETITION ... 2) CRM (NDPS)/1692/2025 CASE
YEAR WRONGLY MENTIONED IN 1ST PARA

1) CORRECTIONAL HOME NAME MENTIONED IN
1ST PARA NOT MATCHING WITH

VAKALATNAMA ... 2) LD TRIAL COURT CASE TYPE
i.e. TR(NDPS) WRONGLY MENTIONED IN PETITION

1. PETI. NAME MISMATCH

1) PETITIONER NAME MENTIONED IN CAUSETILE
NOT MATCHING WITH NAME MENTIONED IN
IMPUGNED ORDER COPY

1) LD TRIAL COURT CASE TYPE (i.e. SPL. CASE)
WRONGLY MENTIONED IN PETITION ... 2) NAME OF
THE HONBLE CHIEF JUSTICE IS WRONGLY TYPED

IN TIME OR OUT OF TIME NOT MENTIONED/ NAME
OF OP NO 2,3,4 NOT MATCHED

XEROX OF THE CERTIFIED COPY WHERE NAMES
OF VICTIM AND HIS RELATIVES AND NEIGHBOURS
ARE MASKED NEEDS TO BE ANNEXED WITH THE
PETITION.

LOWER COURT CASE TYPE IS WRONGLY GIVEN IN
THE PETITION

respondent no. 5 address missing

MENTION PIN CODE FOR RESP. NO. 6, 7 AND 8.



Sl Case Filing No. Name of Petitioner Name of Compliance List of Defect(s)

No. Type Learned By Date
Advocate
19 WPA 10443/2026 JAHANGIR KABIR HOSSAIN FIRDAUSH 22-05-2026 MENTION DIST. FOR RESP. NO. 4 AND 5.
Mobile:8584061524 AHMED
Email:FIRDAUSHAHMED2323@GMAIL.COM
20 WPA 10444/2026 KHONDEKAR NASIRUL HASAN AND ORS SOUJANYA DAS  22-05-2026 MENTION PROPER PIN CODE FOR RESP. NO.1

Mobile:7029730218
Email:OFFICE.ADVSOUJANYA@YAHOO.COM

21 WPA 10446/2026 SNEHA KUMARI FIRDAUSH 22-05-2026 MENTION DIST. FOR RESP. NO. 4 AND 5.
Mobile:8584061524 AHMED
Email:FIRDAUSHAHMED2323@GMAIL.COM

Printed On 04-05-2026



